
Tf,B GAUf,ATI f,IGE COUBTAT GINTAEATI(THE HIGH COURT OFAS9AM, NAGAUND, MIZORAM AND ARUNA CHAL PRADESH)

NOTIFI C ATION
Dated Guwahati, the lJh May,2022

No HC'vII-2212022/ 324g /A. The officers of the tusam Judiciar Service,
who are transferred and posted in the newry created Districts of Bajari,
Biswanath and Majuri, vide High court's Notification No. HC.VII-23 r2o22rL85r-
1997rA' Dated 2510312022, are directed to join their respective posts on the day
of inauguration of the above District Judiciar courts i.e. 2'.o5.2022at 10-00
a.m. positively,

By Order,
Sd/- Rornen Baruah

BBGISTf,AB mGIIJTNCB)
I,4emo No.HC.VII-22|ZOZ2/ 3249 _ g2BI /A. Dated 13.05.2022
espyts;-
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l The L R'-cum-Commissioner & secretary to the Gow. of Assam, JudiciarDepartment, Dispur, Guwahati.2. The Principal Accountant General, Assam, Maidamgaon, Beltola, Guwahati.3. The District and Sessions :uOges (ett;- ' -'--"':
4' 

H:f?J*:T;:um- 
Principal secietarv to Honbre the Chier Justice, Gauhati Hish

The Principal Judge, Famity g9rrtl lo I, II & III, Kamrup. Guwahati/ Cachar,Silchar/ Barpeta/Dhubri/Nalbari for informaiion anj nlcessary aaion.The Presiding otficer, rndustriat Tribunat, G;;.il, ;ibrugarh/Sitchar.The Presiding Officer, Labour Court, Guwahatif OiOruqarn.
The Presiding Officer, STAT & Member, MACTI il.i;ilmrup (M), Guwahati.The Special Judge, Assam, Guwahati.
The Special Judge, CBi & NIA, Assam, Guwahati,
The Member-Secretary, Assam State L"guf i"*i.", Authority, Guwahati.The Member, MACT, No,2 & :, famrrif flll Cr*.n.tyDhubri/ Nagaon/ Nalbari/Barpeta/ Silchar/ Sonitpur, rezpur/coatparjlxurirpl'n.inguon
The Special Judse, Addt. CBr Court, Nr" 

'i ii & ;[i;;., Chandmari, Guwahati
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14. Shri Rajib Goswami, Member, MACT,
necessary action.

Sonitpur, Tezpur for information and

26. The loint Registrar , Gauhati High Court, Guwahati.
27. The Chief Judicial Magistrate, (All) for information and necessary action.
28. The Deputy Registrar , Gauhati High Court, Guwahati

15. Shri Abhrjit Bhattacharyya, Special Judge, CBI, Assam, Addl, Court No.1,
Chandmari, Guwahati for information and necessary action.

16' Shri satyajit Khound, Speciar Judge, cBI, Assam, Addr. court No.2, Chandmari,
Guwahati for information and necessary action.

17 Smti Indira Barman, District and Sessions Judge, Darrang, Mangaldoi forinformation and necessary action.
18. Shri Biswajit Chakraborty, presiding officer, srAT, Assam & Member, MACT, No.1,

Kamrup (M),Guwahati for information and necessary action.
19. Smti shabnom choudhury, principar Judge, Famiry court No.1, Kamrup (M),

Guwa hati.
she is directed to join rn the District of Ba.Jali on 27.os.2o22 at ro-oo a.m.

positively,
20. Shri Jogeswar Bora, presiding officer, Industriar rribunar, cachar, sirchar.

He is directed to join in the District of Biswanath on zt.bs.zozz at 70_oo
a.m. positively,

21 shri Nogen senabaya Deori, presiding officer, Industrial rribunal, Dibrugarh.
He is directed to join in the District of Majuli on 2r.05.2o22 atio-oo a.m.

positively.
22 sttri litu lYani Barman. Addl. District and Sessions Judge, FTC, Darrang, Mangaldoi

for information and necessary action.
23. shri Bankim Sarma, secretary, District Legar services Authority, Jorhat.

He is directed to join in the District of Majuti on 27.0i.2o22 at 7o-oo a.m,
positively.

24. shri Abdus sattar, secretary, District Legal services Authority, Biswanath Chariali
He is directed to join in the District of Biswanath on 27,05.2022 at 70-oo

a,m. positive/y.
25, smti Barnani Goswamr, Secretary, District Legal Services Authority, sivasagar.

she is directed to join in the District of Bajali on 27,05,2022 at 76-o0 a,m.
positive/y.

29. The Private Secretary to H
Gauhati High Court, Guwahati

on'ble Mr- lustice

The Project Manager, Gauhati High court, Guwahati for uploading in the Gauhati
High Court website
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31. The Administrative Officer (J Gauhati High Court, Guwahati32. The C.A. to Registrar Generall Registrar (Admn.)/ Registrar (Vigilance)/ Registrar(Judicial)/ Registrar (Estt.), Gauhati High Court, Guwahati
33. The Deputy Director, printing & Stationery, Assam Govt. press Bamunimaidan,

Guwahati for publication of the Notification in the Assam Gazette
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